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. The I.d. Principal l')i~:trict & Sthslflni Jtitlcc lllQsi. t'cntr.i]. l I-P '1' -' »"-V’ '-- °~-‘Wm l

. ‘ -. <|‘}€\~' i>=:'i'J.-_ The Ld. Principal District & §¢>SI0l’l5 Iudgd. South-West. Di-. _' '1
. . The id. Principal District & St.'>.\iun5 Judge. Edal. KKD. ' if 6?i13_ R
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The Ld. Principal District &; S€>Slt)l‘|S Judge, South, Sakcl
.'. The I.d. Principal District 3; Scssiotts Judge. Wcst. THC. '_ == 1- '

The Ld Principal District & Sessions Judge. \it.-it Delhi. PHCZ
The [.d. Priiictpiil District & $t:5.\i0l15.ludg€. North. RO|'tIflt.
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. The Lt]. Principal District S. Sessions Judge. Not'tlt~Eztst. KKD. . 5.,-_,,,-:'j~_. J-1 Q;-, 3,331; i
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As pcr the approxed Training ljalcitdar for the year I015. the Delhi Judicial .-\s:\ti\0*c§itt-' ;=;\_ *

shall he CL\l\d'-Idling :i ‘Fort: Competence Conference for Knowledge. fiitill 8. Pcrspcctivti

Judicial Acadctny.

The nomination list til‘ Judicial Ufliccrs for the atbrcsaid programme is enclosed as
Anncxure '.-\'. The schedule of the programme shall he communicated in dtit: course.

lt 15 requested that nominated Judicial (Jfliccrs ptlbl¢t.l in your district niay kindly he
cominunicatcd about their noininatioii in thc aforesaid programme through your good office.

In case any Officer requires exemption from attending the progiamme. the Ld. Officer
may move application in advance through the concerned Ld. Principal District & Sessions
Judge. If the exemption 1S l'Bqt.lll'=2\.l on urgent basis. tittiinatioit to that ctTcct may be scnt to tlic
Academy through e-mail. followed by at formal application duly forwarded by tltc conccmod Ld.
Principal District & Scssions Judge. Attention of the nominated oflicers may also be drawn to
the exemption guidelines issued by the Hon'blc High Court of Delhi vidc Letter No. 7097-
7l I0-‘DH("GAZ..-‘G-32023 dated 1l).l0.2023. it-hereby it has been directed that exemption of
nominated Judicial Ofliccrs from attending training programmes shall be considered only in
case of extreme cxigency such as medical condition etc. along with documentary proof.

Tlic nominated Judicial Officers may kindly be adt-iscd not to list any judicial work for
05"‘ July. 2025 (Saturday). so that litigants and lawyers are not incont enicnccd. In case some
judicial work has already been listcd. it may be prcponetl or atijoumcd accordiiigly. to the extent
possible. 3'“.-tr.-.i~t 2, on

with regards.
1’ Yours l'aitl-ifully.

End : .15 uhnir Q9 g R05 W’,
J 2| SM; |Ra_icsh Kuinar Singh)
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Copy forwarded alnngwith ILS enclosure for infoi-manon and necessary action loz-

. sit. Nishani Garg. ACJM-cum-ACJ. Rouse Avenue Court Complex» New Delhi-

. Ms. Jyoti Mahc-shwari. ACJM. Rouse Avenue Court Complex. New Delhi.Ni-

Dc\'c|0pl'n0|ll' for ‘C<|!\|€. ACJ.\Is & .l;\lF(_'s' on 05'" Jilly, ziizs lsflfllrdtlyl Eli the Dclhi Ti“

1
. The I tl. Principal Distnct 8. $cs.~iiut't$ Judge, Nor-th-\‘.'¢5t_ Rnhini _ :’_ ___W_ ___ _‘__ _

I0. The Ld. Pnncipal District & St3S€lUl1S.lUdgO, Soutli~East. Sakct ‘la
l I. The l.rl. Principal Dislflti 8; Sessions Judge. Shahdara. KKD. ° ¢ 3-[Ha V

‘ll. ‘The Ld. Principal District & 5€§.\l0n5-Cttm-§p€L‘t3l Judgi: (PC Act) t(.'Bl). “EH--._.____‘_ _ I

Suh.: Cort: Competence Con Terence for Knowledge. Skill & Perspective Duvelo r@nt “ ‘
for CLIMS. ACJ!\ls & .l\lF(.'s on 05"‘ Jt:l\'. 2025. -. 2- Q, 4 MAY 7{l?F

Respected Sll".\I|iltlZllt‘l. \ \;'_6
‘\ \<"
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Sh. Vatbiiav Cliaurasiri. ACJM. Rouse Avenue Court Complex. New Delhi-
Sh. Pants Dalal. ACIM. Rouse Avenue Court Complex. New Delhi. _ _ _ _
Tim B|';|nt:h tn-charge, Admn. Filing. Pool Car. Care Taking. Facilitation Centre. Rouse
Avenue Court Complex. New Delhi-

6 Tlte P.S. to Lcl. Principal District 8| Sssiuns Judt!°":‘1"“5P°'¥"’| Judi? [PC .-Ac“ 'cB|)- MCC-
N Delhi.

7. lie Wch-site Committee. Tis Hazari Courts. Di.-lhi. Q
5101 ,D)-"-

(Dig vtmi singhl
Olficcr lit-charge (Judi)

for Principal District St Sessions Judge-
cum~S|Jl. Judge (PC !\¢rl(CBl)
Rouse Avcntir Court Complex

‘.\lc\'t.' Delhi
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Nomination List for
Core Competence Conference for Knowledge, Skill & Perspective Development for

CJMs, ACJMs & J;\/IFCs
(Half of Total Strength)

OD

05"‘ July, 2025

Sl. F
N0. Name of Officer Present Postinv No District ID

Place of
Posting

|_- Mr. Himanshu Raman Singh cmm South Saket
I\J l Mr. Vaibhav Mehta CJl\/I North~Easl KKD
U-I F Ms. Ruby Neeraj Kurnar i cm C _North C Rohini
-in Mr. Anuj Kumar Sirlgh Z CIA/I ' Nevg Delhi C PI-{C

UI Mr. Abhishek Kumar CJl\/l Central N __ THC
CB 5 M_s._Nupur Ciipta WW 7 CJM C W South-East Saket

-#’d-l
--J Mr. Nishant Garg _ AC.IM—cum-ARC 2 l Rouse Avenue I

O0 Ms Swati Gupta-I ACJ1\/I South-West Dwarka
<2 Mr. Deepak Vats ___” _ if ACJM North-West Rohini
l0 Ms. Tania Sirlgh ACJNI 2. _ Central THC
ll Mr. l\4zlya11l< Goel Acllvl _ East K KKD

/ 12 Ms. Jyoti Ivlalleshwari ACJi\/I it
13 Mr. Siddhant Sihag ACIM IOU New Delhi PI-IC

Rouse Avenue
l

Z4‘ I4 Mr. Vaibhav Chaurasia C ACJM -I=- Rouse Avenue
/' I5 Mr. Paras Dalal ACJM ,_..s Rouse Avenue

is_ Ms. Tista Shah W ACJM _ Shahdara
17 1 l\/ll‘. Visvesh S l FF

l

JM First Class -.1 Z (South-West p Dwiarka
18 Ms. Isha Singh _ JM First Class LA New Delhi I PHC
l9 Mr. Cl-Iimanshu Sehloth JM First Class _ DJ North l Rohini

DJ F South Saket
Nidhish Kumar hileena

2Z0_.l\rI_s.NidhiiSingl1C __JM First Class
21 mi IM First Class 0--I CD South-West Dwarka
22 l Ms. Chhavi Bansal JM First class ,_¢ ,_¢ South-East l Saket
23 Mr. Aridaman Singh Cheetpa 2 FM First Class U1 South-East Saket
24 Mr. Gaurav_Goyal JM First Class O\ Central F THC
25 Ms. Ebbani Agganval JM First Class DJ l North-West S Rohini
26 Mr. Animesh Kulnar JM First Class p \J § New Delhi are
27 l E/lr. Kartik Taparia JM First Class b-J South-East 7 _ Saket
28 Ms. Neils Gels JM First Class Ix) Z East 14141:)?
29 Ms. Sanya Dalal JM First Class "- North-West Rohini
30 Mr. Sukhj eet Singli JM First Class O\ South Saket
31 Mr. Akhil Malik W JM First Class’ ~Jl -1 _S_hahdara KKD
32 Ms. Aneeza Bishnoi JM First Class -4 West THC
33 Mr. Ankit Karan Singh H JM First_Class O0 FF West THC
34 Ms. Preeti p JM First Class L:-J l Central U F LTHC
35 Mr. Rahul Jain JM First Class South-East_ Salget
36 Ms. Deeksha Rao S JM First Class 45- 7___7 East ICKD



'/7'1 FY‘ .‘\-‘ante of Officer Present I’ostin;_1, ".\'r>‘ Di~.tricl l’lg.l;t: of
Posting 'li

-t
J-D .\-is Jyoti .\lain_W _ _ J.‘-1 First Class -v

I i :\lUl‘ll‘l Rulillll

J1'4-I st:u.

.\'lr
Nlr

Risl1:ibh_ Kapoor
Dev Saroha

J.\l First Class
J.\l First Class 1-J

South-West
West

Du it rka
“NC

40 l .\tls Karuna J.\j_First Class” 1 I"\ Sitahtiara KKD
"41 l Ms Deepalishi Rana _ Jt\tl First Class DJ Sllahdara KKD

~12. l Ms
l

Komal Garg __ .l.\I First Class DJ West THC ‘
43 l Ms Reetika Jain JM First Class U North-West Rohini

.44 Mr Sankalp Kapoor g JM First Class -P_ _ South Saket J
45 Ms Seema Nirmal JM First Class South-East l Saket
46 Mr Gaurav Katariya JM First Class _ -~.l\Q North-West Rohini
47 Mr Bhavaya Karhaii’ J;\/I First Class 00 South-East Saket
43* Dr" Neha Kheria ___JM First Class 1 Q North W Rohirii

6'49 . Ms Viiaysliree Rathore _ Jl\/l First Class (Relieving) _ g South Saket
50 Ms Yashdeep Chah_al _ g JM First Class F F p l l7New Delhi _ PHC
sl_
52

(Ms
Mr

Gari_rna J indal g_
Anmol Nohria

JM First Class
J ~.\¢l First Class

6
2 North-East

l NOI'll‘l f _ Rohini
KKD

as ‘ Mr H_a_tjot Singh Aujla it J l\/l First Class -_- ,_. South-West Dwarka
54 Ms Payal Singal JM First Class \O Central THC
55 tilt Aman Kumar Shanna JM First Class U1 South Saket J
56 t\Ilr. Rohit Kumar 7 JM First Class J=~ North Rohini
57 tilt Sachin _ JM First Class L») Fast __ _ KKD
ss" Ms Sayesha Chadha g JM FirsFClass J C O0 Central THC
59 Ms Gowri Reghunath Jt\ti First Class __ O Central THC
C\ C3 Ms Sanya Singh JM First Class F o\t- East -KK9
O\ ;\Ir Sanyani Jain RCllC\~1I‘lg Jl\¢ll€C'Ci\~'7il Judge West rnc
61 l Mr Ak_shay Prakash Relieving JMFCi‘Civil Judge Central THC so
63 Ms l—lala Quamar Relieving JMFC/Civil Judge l New Delhi C Pl-IC
6-l Mr Suneet Arland S Relieving Jl\'IFC/Civil Judge South-West Dwarka
65 Ms Prerna Rai Relieving JMFC/Civil Judge l l Eat KKD F
66 Mr Rangat Ghirra _ Relieving JMFC/Civil Judg_e_ Central THC
67 Mr Gaurav Singal Relieving JMFC/Civil Judgg North-West Rohini
68 Ms Ttlllllfla Mardi Relieving JMFC/Civil Judge South Saket
69 Mr Anshul Negi Relieving JMFC/Civil Judge’ Shahdara

_

70 Ms Szipna liumari Meena Relieving7JMFC-‘Civil Judge South-East Saket Z
71 Ms Priyanka Devi Relieving JMFC/Civil Judge New Delhi PHC
72 F Ms Mohini Meena Relieving J MFCt"Civil Judge_ F North Rohini
73 Mr Bhagwat Prasad Meena Relieving J MFC/Civil Judge Central THC
74 Ms l\'ll118.l<Sl1l7l§/lesrillfl Relieving JMFC/Civil Judgej North-East KKD
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